National Company Law Tribunal

Allahabad Bench

ceno. | 19/ Nb/ 9514

ATTENDENCE-CUM-ORDER SHEET CF THE HEARING OF ALLAHABAD BENCH OF THE
NATIONAL COMPANY LAW TRIBUNAL ON 12.09.2017

; \ L] A . f-"jl_ .-i : . g%
NAME OF THE COMPANY: P{Hw Kum ay =l Y, /.prﬁ J_Hf,rf:la_{}n'u;ﬁwf

SECTION OF THE COMPANIES ACT: U/S :

L :
QQFKEQE o Pd g e

CA 1qsg
SIl. NO. Name Designation Representation Signature
1.  NESAR adngp  Pce P Wt [ j
= Rk £ O SRMAC. Aty . .'I| ﬂz ﬁ;ﬁﬁ,f
T |
35 AMIL KunosR Ped ’ I é’jmlﬂ ;

CP No. 117( ND)/2011

Parties are represented by their respective counsel. Arguments are
heard and to be continued.

The matter be listed on 10" October, 2017
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Dated:12.09.2017 Shri H.P. Chaturvedi, Member (J U IR,

Typed by
P.K.Jyoti



